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Limitedforthe manufacture of 5000 kiloliters 
of beer. 

Production by Standard Motors 

192. SHRI GURUDAS KAMAT: Will the 
PRIME MINISTER be pleased to state: 

(a) whether the production of Luxury 
Standard Motors 2000 has been stopped; 

(b) if so, the reasons therefor; 

(c) whether the Standard Motors of 
India are manufacturing any cars at present; 
and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF INDUSTRIAL DEVfl ()PMENT) 
(SHRIMATI KRISHNA SAHI • Yes, Sir. 

(b) The production of Standard 2000 
cars has been stopped as the unit of MIs. 
Standard Motors had closed down in 1989. 

(c) The unit has not reported production 
of cars. 

(d) Question does not arise in view of (a) 
and (b) above. 

Missile Control Sanctions by US 

193. SHRI GEORGE FERNANDES: 
SHRI HARI KISHORE SINGH: 
SHRI GANGADHARA 

SANIPAlll: 
SHRI RAJENDRA AGNIHOTRI: 
SHRI SHARAD YADAV: 
SHRI MOHAN SINGH (DEORIA): 
SHRIMATI GIRIJA DEVI: 
SHRI BRLl BHUSHAN SHARAN 

SINGH: 
SHRI BAPU HARI CHAURE: 
SHRI PRITHVIRAJ D. CHAVAN: 
SHRI HASI RAY: 

Will the PRIME MINISTER be pleased 
to state: 

(a) whether attention of the Government 
has beel' drawn to the nowsitem ~arding 
US's anno,lOcement of fresh missile control 
sanctions against India as appeared in the 
Statement dated May 17,1992; 

(b) if so, th,l details thereof and the 
reaction of the Go\'ernment thereto; and 

(e) the likely impa':! on the country's 
missiles programme? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
EDUARDO FAlEIRO): (a) Govemment have 
seen a report entitled "Fresh -uS missile 
curbs on India which appeared in the 
Statesman of June 17, 1992 not May 17, 
1992. 

(b) and (c). TheUSGovernmentinJun;3 
1992 notified a list of countries to which niil 
American company can export any prOduct 
without licence if it has reason to belieVe that 
the product will be used for missile design, 
development, production and use. The list 
includes India and specificallYo..mentions the 
following Projects: 

Agni and Prithvi Missife.._ Sl V3 
Satellite launch Velli.eJe, 
Augmented Satellite laun'Ch-~ 
Vehicle (ASL V) 

Polar Satellite launch Vehicle 
(PSlV) 

Gao-Synchronous Satellite launch 
Vehicle (GSl V) 

Othercountries inthe list are Brazil, 
China,lran, North Korea, Pakistna, 
South Africa & Middle East. 

Government regret the US decision. 
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Our space and missile programme are 
nationally accepted policies in developing 
our economy and safeguarding our national 
security. Government are resolved to 
achieving self-reliance in these and other 
fields of high technology. 

(c) The US decision is not likely to have 
asignificanti~on our missile programme 
which is based on indigenous scientific effort. 

Sick Public sector Undertakings 

194. SHRI E. AHAMED: Will the PRIME 
MINISTER be pleased to state: 

(a) the details of sick public sector 
undertakings at present, State-wise; 

(b) the loss incurred by these 
undertakings during 1990-91 and 1991-92; 
and 

specific adion is taken by the concerned 
undertaking and the concerned 
administrative Ministry/Department to 
improve their performance. 

STATEMENT 

S. No. StatelName of PSE 

Andhra Pradesh 

1. Southem Pesticides Limited 

Assam 

2. North Eastem Regional Agricultural 
Marketing Cl)rporation 

Bihar 

3. Bharat Refractories Limited 

4. Heavy Engineering Corporation 
(c) the number of undertakings potentially Limited. 

sick and the remedial measures, if any, 
proposed to be taken to overcome their Gujarat 
sickness? 

5. NTC (Gujarat) Limited 
THE MINISTER OF STATE IN THE 

MINISTRY OF INDUSTRY (DEPARTMENT Haryana 
OF HEAVY INDUSTRIAL AND 
DEPARTMENT OF PUBLIC 6. Indian Drugs & Pharmaceuticals 
ENTERPRISES) (SHRI PK THUNGON): Limited 
(a) Based on their performance upto 1990-
91, 54 Central public sector enterprises are Kamataka 
identified as sick under the Sick Industrial 
Companies (Special Provisions) Act, 1985 7. Bharat Gold Mines Limtied. 
(SICA). A Statement showing statewise list 
is enclosed. 8. . Vionyan Industries limited 

(b) These undertakings have incurred a 
net loss of Rs. 1472.88 crores during 1990-
91 upto which period only the information is 
available. 

(c) Under the provisions of SICA, 16 
undertakings have been identified as 
potentiallysickason31.3.1991. Enterprises-

9. Mandya Natlaonal Paper Mills 
limited. 

10. NTC (APKKM) limited. 

Kerala 

11. Cochin Shipyard L.imiled 

'. 




